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Indusind Bank Ltd. v. Sanjay Ghosh, (Hemant Gupta and V. Ramasubramanian, JJ.), 2022 SCC
OnLine SC 2466
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Tarmangi Arjun v. LIC Housing Finance Ltd., (Dhiraj Singh Thakur and Ravi Cheemalapati, ]].),
2025 SCC OnLine AP 2491

Thallam Sasi Kiran v. Miriyala Jagadeesh Chandra Bose, (B.S. Bhanumathi, J.), 2025 SCC OnLine
AP 2463

Trinath Industries (P) Ltd. v. State of A.P., (Subba Reddy Satti, ].), 2025 SCC OnLine AP 2484
V. Srinivasa Rao v. State of A.P., (Challa Gunaranjan, ].), 2025 SCC OnLine AP 2483

Varaha Lakshmi Narasimha Swamy Vari Devastanam v. Peethala Papayamma, (Dhiraj Singh
Thakur, C.J. and Ravi Cheemalapati, J.), 2025 SCC OnLine AP 2471

Venkata Ramana v. State of A.P., (Y. Lakshmana Rao, ].), 2025 SCC OnLine AP 2469

Bombay High Court [16]

Ajay Amarchand Chhabria v. Amarchand Daulatram Chhabria, (N.]. Jamadar, ].), 2025 SCC
OnLine Bom 2568

Anilkumar v. State of Maharashtra, (Anil L. Pansare, ].), 2025 SCC OnLine Bom 2573

Ankush Shikshan Sanstha v. Rashtrasant Tukdoji Maharaj Nagpur University, (R.M. Joshi, |.), 2025
SCC OnLine Bom 2574

Bajaj Auto Ltd. v. CIT, (Alok Aradhe, C.]. and Sandeep V. Marne, ].), 2025 SCC OnLine Bom 2567

Bharat Petroleum Corpn. Ltd. v. CIT, (B.P. Colabawalla and Firdosh P. Pooniwalla, J].), 2025 SCC
OnLine Bom 2570

Chanchalben Chimanlal Patel v. Ruxmani Ravindra Balotia, (Arif S. Doctor, ].), 2025 SCC OnLine
Bom 2569

Divisional Controller v. Shivshankar Haribhau Hatwar, (Anil L. Pansare, ].), 2025 SCC OnLine
Bom 2572

Gima Manufacturing (P) Ltd. v. State of Maharashtra, (Nitin W. Sambre and Sachin S.
Deshmukh, ].), 2025 SCC OnLine Bom 2577

Grand Centrum Realty LLP v. State of Maharashtra, (Revati Mohite Dere and Dr. Neela Gokhale,
JJ.), 2025 SCC OnLine Bom 2579

Janhit Manch v. Hon. Minister for Information, (Alok Aradhe, C.J. and Sandeep V. Marne, ].), 2025
SCC OnLine Bom 2576

Poonam Jaidev Shroffv. Jaidev Rajnikant Shroff, (Manjusha Deshpande, ].), 2025 SCC OnLine
Bom 2578

Raghavendra Construction Co. (P) Ltd. v. Municipal Commr., (Alok Aradhe, C.]. and Sandeep V.
Marne, J.), 2025 SCC OnLine Bom 2575

Saravana Prasad v. Endemol India (P) Ltd., (Somasekhar Sundaresan, ].), 2025 SCC OnLine Bom
2565
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Siddhi Developers v. Commr. (CGST), (M.S. Sonak and Jitendra Jain, J].), 2025 SCC OnLine Bom
2564

Srinwati Mukherji v. State of Maharashtra, (Manjusha Deshpande, ].), 2025 SCC OnLine Bom
2571

Yatendra Singh v. Ganga Iron & Steel Trading Co. Ltd., (Urmila Joshi-Phalke, ].), 2025 SCC
OnLine Bom 2566

Court of District Judge [1]
Akash Ravish Agarwal v. Customs, DRI, (S.K. Fokmare, ].), 2025 SCC OnLine Dis Crt (Bom) 12

Calcutta High Court [3]
Snehashis Dutta v. Union of India, (Raja Basu Chowdhury, ].), 2025 SCC OnLine Cal 5610
Sunil Kumar Patwari v. Commr., (Raja Basu Chowdhury, |.), 2025 SCC OnLine Cal 5608

Winsome Highrise (P) Ltd. v. Union of India, (Raja Basu Chowdhury, ].), 2025 SCC OnLine Cal
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Sahu, ].), 2024 SCC OnLine Chh 14022
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